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Accérdingly the respendents are dirscted

- to dispese of the representation X

Y

@ dated 11.1a1992¢

Eétween - : ' “pated: 10.3.1992,“

N
ﬂN THE CENTRAL AEMINISTRATIVE TRIBUNAL HYDERABADR BENCH AT HYEERABAD.

' Qed NO,. - 207 of 1992.__x/‘

R.R,L. Rae s e "Applicant -
And
1, The Sub- Bivisienal Officer, Telecommunicatiens, Rajhumundry.
2% The Sub- Divisienal Officer, Telecemmunicatioens, Ka nada.g,ﬂ
Ty Re Sp@nd@ﬂts -

Ceunsel for the Applicant : Sri, K.LeNarasimham, -
Counsel fer the Respendents : Sri, N.R.Devraj, Addl, OGSC. “

CORAM:
‘/

'The Hen'ble Mr. R.,Balasubramanian, Administrative Member
The Hen'ble Mr, T.Chandra Sekhar Reddy, Judicial Member, ..

(Order of the Divisien Bench dictated by Hen'ble Mr,
R.Balasubramanian, Administrative Member)., _ "

w!

_ when this case was taken-h&:for admissien hearing the learned
counsel for the Respondents peinted out that the applicant had already
made a representation en 11,1,1992 to the Sub Divisienal Officer,
Telecem, Rajalnundry requesting te reveke the erder of  terminatien
from January, 1992, and te take him back inte service. On hearing beoth
sides we feel that the Respendent 1 OPL Y o
dispose of the representatioﬁ%ﬁﬁﬁ%e i :

a period of four months from the date of receipt of this erder,

the dispesal of the representation dated 11.1,1992, the respendents
are directed to continue te engage the applicant previded:-

(a) there is werk: .
(b) if his juniors are engaged.

24 If the applicant centinues te be aggrieved after dispesal of
his repre entation, he will be at liberty te appreach this Tribunal
afresh ichcerdance with law, With the abeove directions, the 0.A, is
dispesed-~of at the admission stage itself, No erder as te costs,

\

sd/-
Deputy Registrar(Judl,)

\3 / o
Cepyv tes-

l, The Sub Divisienal Officer, Telecemmunications, Rajahmundry-533103

2., The Sub-Divisienal Officer, Telecommunications, Kakinada-533050, -

3. One copy te Sri, K.LNarasimham, advecate, 2-2-186/17/C/1, Bagh
Amberpet, Hyd,

4, One copy te Sri., N.R.Devraj, aAddl, CGSC, CAT, Hyd,

5. One spare Cepy.
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